“FORM A
PUBLIC ANNOUNCEMENT
14 of the Insolvency and Bankruplcy Board of India (Voluntary Liquidation
Process) Regulations, 2017]
FORTHE ATTENTION OF THE STAKEHOLDERS OF
VISTA CONSOLES AND ELECTRONICS PRIVATE LIMITED

[Regulation

~Name of the Corporate Person | - VISTACONSOLES AND ELECTRONICS El
. PRIVATE LIMITED .
Date of Incorporation 1 16™ NOVEMBER, 2018 R =T
Authority under which Corporate '“—i;””ﬂ?ﬁ‘lﬁﬁ‘?—ﬁf CORPORATE AFFAIRS
Person is Incorporated
oN i Ua2200DL2018PTC341900
Registered Office Address 59, BK BUTT COLONY, OPPOSITE JOR
| BAGH, NEW DELHI-110003
ais o Commencomentol | | " Augist2020
| Liquidation |
-are & Address of Liquidator | | Mr. Nitesh KumarSinha o
Reg. No.: IBBIIPA-002/IP-N00280/2017-18/1 0838,
| 8A, Ug, Ansal Plaza, Vaishali,
| Ghaziabad-201010
' Email : info@csnitesh.com
Contact Details : 9871500827
Last date of Submission of Claim ; 17" September, 2020 e

oice s hereby given that VISTA CONSOLES AND EL ECTRONICS PRIVATE LIMITED
has commenced voluntary liquidation w.e.f.18" August, 2020.
The stakeholders of the VISTA CONSOLES AND ELECTRONICS PRIVATE LIMITE
are hereby called upon to submit & proof of their claims, on or before 17™ September,
2020, to the liquidator at the address mentioned above.
The financial creditors shall submit their proof of claims by electronic means only. Alf”
other stakeholders may submit the proof of claims in person, by post of by electronid
means. Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

S/
Date: 19" August, 2020 Nitesh Kumar §inh
Place: New Delhi Liquidato
Ao I\
(§ |BEINPA-002/ ';’7\
k )
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Name: Nitesh Kumar Sinha
IBBI/IPA-OOZ/IP-NOOZ80/2017-18/10838
Liquidator for Vista Consoles and Electronics Private Limited
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S Al Name: Nitesh Kumar Sinha
IBBI/!PA-OOZ/IP -N00280/2017-18/10838
Liquidator for Vista Consoles and Electronics Private Limited




